INCOME TAX APPELLATE TRIBUNAL, MUMBAI

Before Shri Vikram Singh Yadav, AM & Shri Sandeep Singh Karhail, JM

Pronouncement of order under provision to Rule

of the

Income Tax (Appellate Tribunal) Rules. 1963 b

lacing the

result on the Notice Board on 24/07/2026
Date of pronouncement 24/07/2026

Si.

ITA No.

Assessee

Bench

DOH

Author

5277/Mum/2025
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Late S M Sheth

E

28.04.2026

AM
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JUDICIAL MEMBER

ACCOUNTANT MEMBER



INCOME TAX APPELLATE TRIBUNAL, MUMBAI

Before Shri Vikram Singh Yadav, AM & Shri Sandeep Singh Karhail, JM
Pronouncement of order under provision to Rule 34(4) of the

Income Tax (Appellate Tribunal) Rules, 1963 b

lacing the

result on the Notice Board on 24 /07/2026

Date of pronouncement 21;’ /07/2026

SL
No

ITA No.

Assessee

Bench

DOH

Author

4407/Mum/2024

Tata .

Communications

Transformation  Services

Limited

20.04.2026

' St

(SANDEEP SINGH KARHAIL)

JUDICIAL MEMBER
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(VIKRAM SINGH YADAYV)

ACCOUNTANT MEMBER




INCOME TAX APPELLATE TRIBUNAL, MUMBAIX
Before Shri Vikram Singh Yadav, AM & Shri Sandeep Singh Karhail, JM

~ Pronouncement of order T provision to Rul of the
IncomeT Hate Tribunal) Rules, 1 lacing th
result on the Notice Board on 04/08/2026

Date of pronouncemen 08/2026

ITA No. Assessee Bench | DOH Author

5916/ Mum/2025 Tata Communications E 06.05.2026 AM
Transformations Services
Ld.

—

(SANDEFP SINGH KARHATL) NG SINGIT YADAV)
JUDICIAL MEMBER ACCOUNTANT MEMBER




INCOME TAX APPELLATE TRIBUNAL, MUMBAI

Before Shri Vikram Singh Yadav, AM & Shri Sandeep Singh Karhail, JM

Pronouncement of order under provision to Rule 34(4) of the

Income Tax (Appellate Tribunal) Rules, 1963 by placing the

result on the Notice Board on 06/08/2026

Date of pronouncement 06.08.2026

S

ITA No. Agsessee

Bench | DOH

Author

Result

3596/Mum/2025 Income Tax Officer — 41.2.2 E 11/05/2026

Mumbai
Vs.
Kalash Jewels

JM

Appeal is

dismissed

(i~

(VIKRAM SINGH YADAY)
ACCOUNTANT MEMBER

(SANDEEP SINGH KARHAIL)
JUDICIAL MEMBER




IN THE INCOME TAX APPE

MUMBAI

LLATE TRIBUNAL MUMBAI BENCHES,

BEFORE SHRI SAKTIJIT DEY, VP AND
SHRI MAKARAND V MAHADEOKAR, AM

‘Order to be pronounced on 13.08.2026

Sr. I.T.A. Nos. Name of the Assessee Date of .
No. : : Hearing Bench | Author
1 7 | 4862/Mum/2026 | Interactive Television Private 24.07.2026 '
o C VP
Limited
2 2992/Mum/2026 | Intelliquity Consulting Services 24.07.2026
1 . C VP
Private Limited
v

Copy to :
o Judicial Seciion
¢ Notice Board
» Member log book
o IT cell

Rdshani M. Sabane

Sr. Private Secretary




IN THE INCOME TAX APPELLATE TRIBUNAL
MUMBAI BENCH-“D & SMC” MUMBAI

39

" BEFORE SHRI OM PRAKASH KANT, HON’BLE ACCOUNTANT MEMBER

SHRI ANIKESH BANERJEE, HON’BLE JUDICIAL MEMBER

AND

List of orders to be pronounced on 13 August, 2026 (Thursday)

Sr.No. | ITA Number | Name of Assessee Date of | Bench | Author
' hearing
1 2105/M/26 | DIAMOND 07/08/26 | D M
: DEVELOPERS
2 7821/M/25 RANJEET BALESHWAR | 06/08/26 D JM
SINGH
3 2776/M/26 RAJESH HARIBHAI 07/08/26 D JM
. 2755/M/26 SHAH
4 4247/M/26 SUBRAMANIAN 11/08/26 SMIC M
' RAMASWAMY IYER

Mumbai, Dt : 12/08/2026

Saumya
Sr. PS




‘Income Tax Appellate Tribunal, Mumbaj Benches, Mumbai
Consolidated list of orders ready for Pronouncement on 13.08.2026

Before Shri Saktifit Dey, VP & Shri Girish Agrawal, AM

Bench/ Date of
Author Hearing

Sr : ‘
No. ITA No Name of the asseessee

1 | ITA |4862/M/26 |Interactive Television Pvt. Ltd. C/VP | 24.07.2026

C/VP | 24.07.2026

2 | ITA '299.2 /M/26 {Intelliquity Consiﬂﬁng Services Pvt, Ltd.

~ _Before Shri O P Kant, AM & Anikesh Banerjee, JM

:r ITA No Name of the asseessee Bench/ Date. of
0, Author Hearing
1 | ITA |2105/M/26 |Dismond Developers '  D/JM 07.08.2026'
2 | ITA{7821/M/25 |Ranjcet Baleshwar Singh D/JM 06.08.2026
3 |1Ta g;gg /d;{ 126 |Rajesh Haribhai Shan D/JM | 07.08.2026
4 | ITA {4247 /M/26 [Subramanian Ramaswamy Iyer SMC/JM | 11.08.2026
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